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ORDER
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Applicant prays that his reqaast for

tfjluntary retirement dated 27<»5«% (finnexure=.II)

be disregarded and he may not be treated as voltntaxi'ly

retired on 3lo8»'98^



V V

2f Heard both sides#

3, It is not denied.that applicant has been

taken back on duty on 7^m, by cancelling the

order accepting his toluntaxy reti reroent'^ the

intervening period has bean regularised and applicant
had been paid salary for the saane.

ftiring hearing applicanfs counsel Shri Bhandula

asserted that applicant had submitted his request

fbr uolmtary retireraant in disgust at the harassment

being meted out to him, and also asserted that

after being taken back on duty^ applicant had now been

transferred out of Delhi as a part of the continuing
harasaraento" In this connection, shri Bhandula

submitted that applicant was an ex-serviceman who
had always served the d^artment with integrity and
diligence#

5. AS the order accepting applicant«s woluntary
retirement has been cancelled and the intervening
period has bean ragularisedp no orders on that score
need to be passed by the Tribunalf

HoieevBr, in regard to applicant's complaint
of harassment, 8 transfer out of Delhi as apart
of that harassment, we trust that if he represents
to the authorities, the same will receive due

attention at an appropriately senior levels

Tbs O.A. is disposed of accordingly# Ho costs.
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